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The Lok Sabha met at Eleven of
the Clock

[MR SPEAKER n the Chair]

ORAL ANSWERS TO QUESTIONS

Luring away of Shipping Personnel
+
*365 SHRI FAQUIR ALI ANSARI.

SHRI PRADYUMNA BAL

Will the Mmuster of SHIPPING
:ND TRANSPORT be pleased to
tate

(a) whether 1t 1s a fact that foreign

pping companies are luring senior
technical personnel out of the coun-
try as has been reported in the Blitz
dated the 18th March, 1978 under the
heading ‘Stop the shipping bramn
dramn’,

(b) the particular measures adop-
ted to stop this brain dram and

(c) whether there 18 any proposal
to enact a legislation to prevent the
mearine staff from )oining foreign
ehips in the same manner ag applica-
ble to aviation personnel?
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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) to (¢) A state-
ment giving the required information
18 laid on the Table of the Sabha

Statement

There i3 some dnft of Indian Mer-
chant Navy Officers abroad for em-
ployment on foreign registered ships
Of the annual addition of the certifi-
cated officers, i1t 15 estimated that
approximately 15 per cent to 20 per
cent in the Nautical Branch and §
per cent n the Engineering Branch
leave Indian ships to seek employ-
ment on foreign ships

2 While the drift of Merchant
Navy Officers has not crippled the
working of the Indian merchant fleet,
there 1s a shortage of officers for effi-
cient manning of the fleet The man-
power requrements are under con-
stant review and to meet the shortage
the following stbps have been taken
by Government —

(1) The pre-entry qualifications
for Traing Ship ‘Rajendra’ have
been raised from Higher Secondary
to Intermediate Science and the
duration of the period of traimmng
has been reduced from two years
to one year with effect from 1975,
resultmg in the increase of annual
in take of navigating cedets from
125 to 250 per annum.

(11) A special one year Industry-
oriented course with marine bias
in the Directorate of Marine En-
gineering Training, Calcutta/Bom-
bay has been introduced from 1075
for Graduate Engineers m Mechm-
cal/Electrical engineering in addi-
tion to the regular four years course
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in Marine Engineering in the insti-
tution, resulting in the increase in
the annual out-put of trained en-
gineer officers from 100 to 200 per
annum.

(iil) To the extent the annual out-
put of trained navigating and en-
gineering cadets falls short of the
industry’s requirements, the Ship-
ping Companies gre permitted to
recruit direct deck apprentices and
junior engineers.

3. Government are also considering
the question of taking' powers to
suitably restrict the holders of Certi-

fieates of Competency issued under
the Merchant ghipping Act, 1038, for
taking up employment oh foreign
ships or under foreign employers, so
as to increase their availability for
employment on Indian ghipsg etc.
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MR. SPEAKER: The Member also
wanted to know as to how many have
gone out of India during the last 5
years?

SHRI CHAND RAM: About 15 to
20 per cent of the trained officers
have gone outside
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JAGANNATH RAO: Sir, in
ement it js said that Govern-
~are contemplating to bring
rd a legislation to prevent these
cers from going to foreign coun-
s. One way would be to offer
m good terms. 1 would like to
the thinking of the Govern-
it in this regard.

RI CHAND RAM: I have al-
said- that we are thinking of
pting them. from the payment of
me tax. That is one thing. More-
T, we are thinking of giving them
ther facilities. We are consider-
s that question also.

Mode of Production of T.V. Films

8. SHRI DHARMA VIR VAS-
dT: Will the Minister of INFOR-
TION AND BROADCASTING be
ased to state:

a) the mode of production of
/. filmg shown in its daily program-
§ on various topics; and

whether privately produced
i are also exhibited; if so, under
i conditions and circumstances to-
her with the nature of payments
de therefor? i

MINISTER OF INFORMA-
'AND BROADCASTING (SHRI
“ADVANI): (a) and (b). A
ent is laid on the Table of the

" Statement

The films teiecast by Doordarshan
g either produced by ifs own staff
obtamed from outside gources on
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payment of royalty or on outr'ight
purchase basis.

Privately produced films are also
telecast provided they meet the re-
quirements of Doordarshan. Such
films are screened by Doordarshan to
supplement jts programmes. They.
are either purchased on outright basis
for a specific period or hired on
royalty basis. The payment is re-
gulateq under the following rates;

I On Royalty Basis
1. Feature Films:
(i) Hindi Films:
Release period of the films

(a) up to three years.—Rs. 8,500/-
per screening.

(b) three to five years.—Rs. 7,500/~
per screening.

(c) five to seven years.—Rs. 4,000/~
per screening.

(d) seven to ten years.—Rs. 3,000/~
per screening.

(e) ten years anq above.—Rs. 2,500/-
per screening.

(ii) Regional feature films:
Rs. 2,000/- per screening.

(iii)  Outstanding/Award
films:

wWInning

Rs. 8,500/~ per screening.

2. Childrens’ Films Society:

(i) for films of 5 minutes or less.—
Rs. 200/- per screening.

(ii) films between 5 to 15 minutes.—
Rs. 350/- per screening. g

(iii) films above 15 minutes for
next 15 minutes or part thereof.—
Rs. 350/~ per. screening. -

3. Documenttmes pfroduced by Fﬂms
Division. and others:

(a) upto 15 mmutes-—Rs ?.50/-
per screening.





